Honourable Shri Justice A. A. Qazi
B.A. LL.M.
1989 - 1993

Hon’ble Shri Justice Ali Abdulkarim Qazi : Born on 14-8-1931.
Practise on the Civil and Criminal, Sides for more then 13 years. Part-
time lecturer in the Law College in 1967-1968. Appointed as a Judge of
the Small Cause Court in 1968. Appointed as Additional Chief Judge,
Small Cause Court in 1975 and as a Judge of the Bombay City Civil
Court and Additional Session Judge, Greater Bombay in 1976. Appointed

as Additional Judge of the Bombay High Court for a period of 2 years

with effect from 24-5-1989 and permanent Judge from 26-4-1990.
Retired on 14-8-1993.




